12/3/2018

Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.
HON. SPEAKER: Papers to be laid on the Table.

... (Interruptions)

THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH SCIENCES AND
MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR. HARSH VARDHAN):
Madam, I beg to lay on the Table a copy each of the following Notifications (Hindi and English
versions) under sub-section (2) of Section 44 of the Regional Centre for Biotechnology Act, 2016:-

(1) The Statutes of the Regional Centre for Biotechnology, 2017 published in Notification No.
RCB/STA/2017/01 in Gazette of India dated 19" September, 2017.

(2) The Regional Centre for Biotechnology (Doctor of Philosophy Degree Programme)
Regulations, 2017 published in Notification No. RCB/REG/2017/01 in Gazette of India dated

19th September, 2017.

(3) The Regional Centre for Biotechnology (Recognition of Institution of Higher Learning
within India and conduct of the Academic Programme) Regulations, 2017 published in

Notification No. RCB/REG/2017/02 in Gazette of India dated 19 September, 2017.

4 The Ordinances of the Regional Centre for Biotechnology, 2017 published in Notification
No. RCB/ORD/2017/01 in Gazette of India dated 19" September, 2017.

[Placed in Library, See No. LT 7755/16/17]

THE MINISTER OF RAILWAYS AND MINISTER OF COAL (SHRI PIYUSH GOYAL): Madam, I
beg to lay on the Table a copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

(1) (1) Review by the Government of the working of the NLC India
Limited (formerly Neyveli Lignite Corporation Limited),
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Chennai, and its Subsidiaries for the year 2016-2017.
(11) Annual Report of the NLC India Limited (formerly Neyveli
Lignite Corporation Limited), Chennai, and its Subsidiaries
for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7756/16/17]

(2) (1) Review by the Government of the working of the Coal India
Limited, Kolkata, and its subsidiary companies for the year
2016-2017.
(11) Annual Report of the Coal India Limited [Volume I and
Volume II (Part I & II)], Kolkata, for the year 2016-2017, and
its subsidiary companies alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7757/16/17]

I qdf &7 e wared & sy v, e W= srafay # wsg w4, eiffe, e Remaa
3R URF Haray # ISy WY, RAETY] Sort fAHRT § 35w Wt ar siafer faumT A s W

(&T. o= Rie) : siwer Aeiean, & fFufaled v guT ued IR 35T §-

cTel HHiad Hex, 4as & auM 2016-2017 & dIfe Ufdded o

1) (@) T Ui (=<t auT 3iTioh TXaun) duT deTuRiferd o|

(@) cTeT AHIRTd Yex, Has & auld 2016-2017 & BRIBGUN DI IRBR
GRT GHIET B1 Teb U (fo=<t quT 3iTsit Yo |

[Placed in Library, See No. LT 7758/16/17]

el sRecye 3t Yfqeer fhioTa, Hideidl & auM 2016-2017
& affe ufdded @t e ufd (@< daur sl Jwon qur
OC®) SeditE 4@

@) el Ekeeye 3 gfaaar fhioe, diddar & auE 2016-2017
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& PTG DI WPR GRT JHIT Pt T ufa (8=t aur Rl
HIHT) |
[Placed in Library, See No. LT 7759/16/17]

Reeye BR weHr R, MR & auE 2016-2017 & aMei®

) (TF) yfdaced &1 Us ufd (fB=<t auT 3ol T¥hR0T) TUT aaT-ifard o |

@ sReege BR wreH R, TR & 9UH 2016-2017 & HRIBIOT
B WHR GRTTHIET D1 TH Ufd (g=<l qUT 3Tl T |

[Placed in Library, See No. LT 7760/16/17]

TeIH® 31l Th R FIIct, o & dud 2016-2017 & dTfdid

@ (@) ufddea &1 T ufd (G-t TUT TSl TBR0T) JUT SRATRIfEd A |

@n Wﬁﬁﬁ@mm e & duM 20162017 &
PGV B WBR gRT AN B U ufd (Rl qu1 3t
TIBIT) |

[Placed 1n Library, See No. LT 7761/16/17]

Recye i Tl Haﬁm%aﬁmzomzow%m%

(5) (@) yfdded &1 U ufd (fB=et auT 3l T¥hRT) Ul AETaifard o |

@ sfecye 3 B, Yaa9R & UM 2016-2017 & HRIBROT B
DR GRT FHI&T BT T U (=<l qur sl wpn) |

[Placed 1n Library, See No. LT 7762/16/17]

A Recge TP IR THTH s Rud, YaeR & auM
] 2016-2017 & dTie Ufdded &1 U Ufd (fR=<t dUT il TTH )
©) ) gt araordifer o

@) "=Fd 3feeyge 3w ey THhIH T8 Rud, YaisR & duH
2016-2017 % BRIBHRUN B TIBR gRT THIET BT U ufer (e aur

TSI TXHIN) |

[Placed in Library, See No. LT 7763/16/17]

aTel 3feeye i wemed RUd, Has & auM 2016-2017 &
gitfes Ufdded & T Ufd (Bt auT SRS IIHon qul
() CP) Famdifee a1

@ crel Reeye o hemea Rud, Has & auM 2016-2017 &
PR B! WHR gR1 THie P Th ufa (=t qur sEsh
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HEHIT) |
[Placed in Library, See No. LT 7764/16/17]

gl HTHT ARFa gfeeye, Has & duE 2016-2017 & dIdid

®) (@) yfdaed &1 Us ufd (fB=Et auT ISl T¥epR0T) T AaTu-ifard o |

@) B HTHT S $Reeyge, 4os & UM 2016-2017 P BRIBRUT B
WHR GRT GHIET BT TP Ufd (o8l qur sl Tep) |
[Placed in Library, See No. LT 7765/16/17]
(9) U HTAFTTH, 1956 B URT 619F Pt JU-YRT (1) & 3favid Fufafed o=t ot te-us ufd
(Bl qur SUSH HTHN)o:-

(M) (IH) SAFA PRURTH Hh sfear fies, gexeg & auM 2016-
2017 & HTAHIUN ] YIHR GIRT JHie |

@) SAMA HRURYH 3t 3f$ar fafiics, 8ararg &1 9UM 2016-
2017 &1 At ufdded, d@MRifdd d@ dur 39 R -
HeTdaRieisd & fewfory |

[Placed in Library, See No. LT 7766/16/17]

gy Rud Sfeege, Wﬁ%ﬁﬁﬁmmzon%aﬁw

. ufdded &1 T ufd (Bt TUT 3ol TBR0T) JUT SRATRIfEd A |

@ eRyg Red sfReye, o & auM 2016-2017 F HRIGIUT P
WHR gRT THie &1 U Ufd (=<t Ut 3ih TXh) |

[Placed in Library, See No. LT 7767/16/17]

TR HIATAY & T HAl TUT I 719 & 39 6N (R 7 Riegn) : sreey weean, A
fafafed o3 94T ted W 3@ §-

(1) YRAY RIaR fafame wieor ifdfagm, 1997 & uRT 37 & Sidvia fgffad
méﬁﬁw-wmﬁ (fR=<} quT 3USH HEHT) -

(Uh) JAYd GRUTUT TaT &1 T T[Urad & HHS (GRRAR) 3R JegaR Aasd b
faw (giaat d=ne) fafam, 2017 S 18 3R, 2017 & YR & o0 T TR ST
T ¥. 304-2/2016-F3NTH T UHTRIT T Y |
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(@) AR SRYEY IUHIT UHR (dRgdi G=Ne) fafad, 2017 S 20 RidwR, 2017 & YRd
& ST | ST HAT TH 4. 10-8/2016-S161TUSHIT H UHTRIT T |

() HRGT gREaR fafame e (sixreiieid Ta’l & Yd) S=ieH a9, 2015 S
23 TRERT, 2016 & HRA & Aoud H TG T& LB, 190(31) H THIRId §T & aul
DT U YU Sl 12 3RIER, 2017 B ARG AT LB, 1245(31) F UHIRIG g
T |

2) I (1) Pl A 9. @) 7 IfcalRad g= &1 94T ged IR 394 § g [ade & SRl $i
ST aTa faaror (fewat auT SiTfelt WX |

[Placed in Library, See No. LT 7768/16/17]

(3)HRT AR AFTH, 1885 BT YRT 7 B JU-YRT (5)db 3l Fafeirad e oI Ue-Ueb
g (B a1 Ui HEh0T)o:-

(Uh) YR dR (&H=Ne) f3aH, 2017 51 6 RaraR, 2017 & YR & IS0 H ST I
HHLOT 1313 H USRI LY |

(@) SR Tar3fi &1 T fAdaq (e 3T a1 e JRe) F9d, 2017 S 8 3R, 2017
& YRA & Jor0x T TG T 1.1, 998(3) A USIRITEL Y |

[Placed in Library, See No. LT 7769/16/17]

(4) YR SaR RIS AT, 1933 B URT 10 DT IU-URT (4) & 3 TH AGRA BH
gUSYe! H AN Fe MR dfYyes Wafdes vormedt gfaem (&=ne=) e, 2017 S 23 FawR, 2017
& YRA & Jo0a H TG S= LI, 1441(30) A USRI §U Y, I U Ui (Bt
qYUT ST TIHIT) |
[Placed in Library, See No. LT 7770/16/17]

(5) BT AT, 2013 BT URT 394 DT JU-URT (1) &b 3idiid Faferiad v &1 te-uh ufd (@<
Htrr&'rﬁﬁﬁisi?aa—{m::;:-
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(@)(TH) THRBIR Mudhe fgar fafies, 75 feweh & 9UM 2016-2017 &
PRI & TWHR GRT JHIe |
@ THRERR Nudls e faftee, 78 el &1 9l 2016-2017 &1
%fﬁbuﬁéa—rr, TRATURITEd TR TYUT 3 WR HaAd-HeIRaTR1&dh
feufort |

[Placed 1n Library, See No. LT 7771/16/17]

@) (UH) faHPrRSY daae—<y sfaar faftes, 7 fowh & aui 2016-
2017 & BBV B TBR GRT JHIE |

@ by dade—<y sfear fafies, 718 faeeh &1 auM 2016-
2017 BT IIfe Ufdded, JQURIfEE d@ qur 39 R FAgas-
TETAETIRI&® $i fewfory |

[Placed in Library, See No. LT 7772/16/17]

@MTF) Mzl s, dTq® & aUE 2016-2017 & BRG] B!
PR gRT FHI&|

@ 3mEdteng fifties, §TTe BT aUM 2016-2017 BT Al Uldda,
TG oRE a1 39 R FUFs-AgaaRie® &1 fewfomi |

[Placed in Library, See No. LT 7773/16/17]

@) WPH) WEFR fawq fFrm fafes, 73 o & auF 2016-2017 &
PRI DI TDHR GIRT JHIe |
@) HeR cforpia fAmm fafies, a8 el &1 auE 2016-2017 &1
aﬁwfﬁﬁmﬁﬁ, TRATURITE TR dYUT 39 WR Haad-HgTeRausies
|

[Placed in Library, See No. LT 7774/16/17]

(6) Frafafed o3t & Te-ue ufa (= aut sieh gm0

(IP) APPSR Hadc<y sfedr fAiffics aur RUAR [AUTT & o9 aUM 2017-18 & fow
EEIREEISIRICET
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@ 3MEelSs faftes duT QRYUAR fAUTT, TaR aut gE=1 M) #aray & §d auH 2017-18
& foru g gHiar |

[Placed in Library, See No. LT 7775/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): Madam,
I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

@@ )
(ii)

by @)
(ii)

) O
(i)

Review by the Government of the working of the Braithwaite and
Company Limited, Kolkata, for the year 2016-2017.

Annual Report of the Braithwaite and Company Limited, Kolkata, for
the year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7777/16/17]

Review by the Government of the working of the RITES Limited,
Delhi, for the year 2016-2017.

Annual Report of the RITES Limited, Delhi, for the year 2016-2017,
alongwith Audited Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 7778/16/17]

Review by the Government of the working of the IRCON International
Limited, New Delhi, for the year 2016-2017.

Annual Report of the IRCON International Limited, New Delhi, for the
year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed 1n Library, See No. LT 7779/16/17]
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(d)

(H)

(2)

(h)

(1)

(ii)

(i)

(1)

(i)

(@)

(i)

@

(ii)

Review by the Government of the working of the Container
Corporation of India Limited, New Delhi, for the year 2016-2017.
Annual Report of the Container Corporation of India Limited, New
Delhi, for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7780/16/17]

Review by the Government of the working of the Konkan Railway
Corporation Limited, Navi Mumbai, for the year 2016-2017.

Annual Report of the Konkan Railway Corporation Limited, Navi
Mumbai, for the year 2016-2017, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7781/16/17]

Review by the Government of the working of the Mumbai Railway
Vikas Corporation Limited, Mumbai, for the year 2016-2017.

Annual Report of the Mumbai Railway Vikas Corporation Limited,
Mumbai, for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7782/16/17]

Review by the Government of the working of the Rail Vikas Nigam
Limited, New Delhi, for the year 2016-2017.

Annual Report of the Rail Vikas Nigam Limited, New Delhi, for the
year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7783/16/17]

Review by the Government of the working of the Indian Railway
Catering and Tourism Corporation Limited, New Delhi, for the year
2016-2017.

Annual Report of the Indian Railway Catering and Tourism
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(1)

)

()

3)

(1)

(ii)

(1)

(i)

(i)

Corporation Limited, New Delhi, for the year 2016-2017, alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 7784/16/17]

Review by the Government of the working of the Indian Railway
Finance Corporation Limited, New Delhi, for the year 2016-2017.
Annual Report of the Indian Railway Finance Corporation Limited,
New Delhi, for the year 2016-2017, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7785/16/17]

Review by the Government of the working of the Railtel Corporation
of India Limited, New Delhi, for the year 2016-2017.

Annual Report of the Railtel Corporation of India Limited, New Delhi,
for the year 2016-2017, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7786/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Railway Sports Promotion Board, Delhi, for the year 2016-
2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government
of the working of the Railway Sports Promotion Board, Delhi, for the
year 2016-2017.

[Placed in Library, See No. LT 7787/16/17]

A copy each of the following papers (Hindi and English versions):-

(i)

Memorandum of Understanding between the RITES Limited and the Ministry of Railways

for the year 2017-2018.
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[Placed in Library, See No. LT 7788/16/17]

(i1) Memorandum of Understanding between the IRCON International Limited and the
Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7789/16/17]

(111)  Memorandum of Understanding between the Rail Vikas Nigam Limited and the Ministry
of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7790/16/17]

(iv)  Memorandum of Understanding between the Konkan Railway Corporation Limited and
the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7791/16/17]

(v)  Memorandum of Understanding between the Mumbai Railway Vikas Corporation Limited
and the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7792/16/17]

(vi)  Memorandum of Understanding between the Braithwaite and Company Limited and the
Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7793/16/17]

(vi1)  Memorandum of Understanding between the Railtel Corporation of India Limited and the
Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7794/16/17]
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(viii)

(ix)

(x1)

(xii)

(xiii)

(x1v)

Memorandum of Understanding between the Bharat Wagon and Engineering Company
Limited and the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7795/16/17]

Memorandum of Understanding between the Indian Railway Catering and Tourism

Corporation Limited and the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7796/16/17]

Memorandum of Understanding between the Container Corporation of India Limited and
the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7797/16/17]

Memorandum of Understanding between the Dedicated Freight Corridor Corporation of
India Limited and the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7798/16/17]

Memorandum of Understanding between the Burn Standard Company Limited and the
Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7799/16/17]

Memorandum of Understanding between the Indian Railway Finance Corporation
Limited and the Ministry of Railways for the year 2017-2018.

[Placed in Library, See No. LT 7800/16/17]

Memorandum of Understanding between the Kolkata Metro Rail Corporation Limited
and the Ministry of Railways for the year 2017-2018.
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[Placed in Library, See No. LT 7801/16/17]

afgar ok ara e warea # Ty vt auT ST i At § Iy W (sT. I
BAR): & eIl H FUfiad o= §HT gee IR 3@ §-

(1) (TP)
@

TSI 9 SIS, TSI & IUM 2016-2017 & aTfeie ufade
D1 U Ufd (FR=at auT RISl TXHR0T) qUT AETu_Ierd o |
ISNTG IFP dIS, TSNTg P au 2016-2017 & HRIBIUT B
WRPR GRTGHIE &1 Teh Ufd (et auT STl T¥hon) |

[Placed in Library, See No. LT 7802/16/17]

(2) (C)

@

(3) ({®)

@

3T U4 AR gacll 9ot aie, FIearr & 9 2016-2017 &
a1fifes ufqae @1 U Ul (=<t Tt 3RS Twahur) T
AETORIférd |

e} Ud AR gddll 9% s, RIdarr & aurd 2016-2017 &
HRIDHRU D] IWBR GRT THIET B U Uil (Bl a1 3iTsh

TEHIT) |

[Placed in Library, See No. LT 7803/16/17]

A&y WT T SIS, HIART &b gUH 2016-2017 & dTiH
gfdace & T Ufd (fR=al auT SISt TEh=n) auT aaraRiferd
|

A&y WT TP SIS, HIART B U 2016-2017 B HRIBT
D! WMBHR GRT FHIeT B T Ufd (Rt auT SRSl Thr) |

[Placed in Library, See No. LT 7804/16/17]

(4) (Up)

@

Hod 3% HI3Rd, 738 fawell & auM 2016-2017F aTilid
gfdde & T Ufd (fwal auT sl TXh) |

o 3% BRI, 78 facah & aUM 2016-2017 & HIABROI
D1 IHR gRT FHIET B T Ufd (Rl quT SIUSH Yo |

[Placed in Library, See No. LT 7805/16/17]
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THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND
MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI Y.S. CHOWDARY):
Madam, I beg to lay on the Table:-

(1) ()
(i)
(2) ()
(i)
3) (1)
(i)
(4) ()

A copy of the Annual Report (Hindi and English versions) of the
ESSO-Indian Institute of Tropical Meteorology, Pune, for the year
2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the ESSO-Indian Institute of Tropical
Meteorology, Pune, for the year 2016-2017.

[Placed in Library, See No. LT 7806/16/17]

A copy of the Annual Report (Hindi and English versions) of the
ESSO-National Centre for Antarctic and Ocean Research, Goa, for the
year 2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the ESSO-National Centre for
Antarctic and Ocean Research, Goa, for the year 2016-2017.

[Placed in Library, See No. LT 7807/16/17]

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Ocean Technology, Chennai, for the year 2016-
2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Ocean
Technology, Chennai, for the year 2016-2017.

[Placed in Library, See No. LT 7808/16/17]

A copy of the Annual Report (Hindi and English versions) of the
ESSO-Indian National Centre for Ocean Information Services,
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)

(i)

()

(i)

Hyderabad, for the year 2016-2017, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the ESSO-Indian National Centre for
Ocean Information Services, Hyderabad, for the year 2016-2017.

[Placed in Library, See No. LT 7809/16/17]

A copy of the Annual Accounts (Hindi and English versions) of the
National Centre for Earth Science Studies, Thiruvananthapuram, for
the year 2016-2017, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the National Centre for Earth
Science Studies, Thiruvananthapuram, for the year 2016-2017.

[Placed in Library, See No. LT 7810/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH RAMRAO
BHAMRE): I beg to lay on the Table:-

(D

A copy each of the following papers (Hindi and English versions) under sub-section (1) of

Section 394 of the Companies Act, 2013:-

(a)

(b)

(1)

(i)

(i1)

Review by the Government of the working of the Garden Reach
Shipbuilders and Engineers Limited, Kolkata, for the year 2016-2017.
Annual Report of the Garden Reach Shipbuilders and Engineers
Limited, Kolkata, for the year 2016-2017, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7811/16/17]

Review by the Government of the working of the Bharat Electronic
Limited, Bengaluru, for the year 2016-2017.

Annual Report of the Bharat Electronic Limited, Bengaluru, for the
year 2016-2017, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.
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()

(d)

(e)

()

(2)

(i)

(i)

(1)

(i1)

(1)

(i1)

(1)

[Placed in Library, See No. LT 7812/16/17]

Review by the Government of the working of the BEL Optronic
Devices Limited, Pune, for the year 2016-2017.

Annual Report of the BEL Optronic Devices Limited, Pune, alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 7813/16/17]

Review by the Government of the working of the BEL-Thales Systems,
Bengaluru, for the year 2016-2017.

Annual Report of the BEL-Thales Systems, Bengaluru, for the year
2016-2017, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7814/16/17]

Review by the Government of the working of the Mishra Dhatu Nigam
Limited, Hyderabad, for the year 2016-2017.

Annual Report of the Mishra Dhatu Nigam Limited, Hyderabad, for the
year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7815/16/17]

Review by the Government of the working of the Goa Shipyard
Limited, Goa, for the year 2016-2017.

Annual Report of the Goa Shipyard Limited, Goa, for the year 2016-
2017, alongwith Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 7816/16/17]

Review by the Government of the working of the Hindustan Shipyard
Limited, Visakhapatnam, for the year 2016-2017.
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(h)

(@)

(2)

3)

(i)

(1)

(i)

(i)

(i)

(1)

(i)

Annual Report of the Hindustan Shipyard Limited, Visakhapatnam, for
the year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed 1n Library, See No. LT 7817/16/17]

Review by the Government of the working of the Bharat Dynamics
Limited, Hyderabad, for the year 2016-2017.

Annual Report of the Bharat Dynamics Limited, Hyderabad, for the
year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 7818/16/17]

Review by the Government of the working of the BEML Limited,
Bangalore, for the year 2016-2017.

Annual Report of the BEML Limited, Bangalore, for the year 2016-
2017, alongwith Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 7819/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Jawahar Institute of Mountaineering and Winter Sports, Pahalgam, for
the year 2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government
of the working of the Jawahar Institute of Mountaineering and Winter
Sports, Pahalgam, for the year 2016-2017.

[Placed in Library, See No. LT 7820/16/17]

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Mountaineering and Allied Sports, Dirang, for the
year 2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute of Mountaineering and Allied
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Sports, Dirang, for the year 2016-2017.

[Placed in Library, See No. LT 7821/16/17]

4) (1) A copy of the Annual Administration Reports (Hindi and English
versions) of the Cantonment Boards for the year 2016-2017.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Cantonment Boards for the year 2016-
2017.

[Placed in Library, See No. LT 7822/16/17]

(5) (1) A copy of the Annual Report (Hindi and English versions) of the Nehru
Institute of Mountaineering, Uttarkashi, for the year 2016-2017,
alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the Nehru Institute of Mountaineering, Uttarkashi, for
the year 2016-2017.

[Placed in Library, See No. LT 7823/16/17]

(6) A copy each of the following Notifications (Hindi and English versions) under article 309 of the

Constitution:-

() The Army Pay Rules, 2017 published in Notification No. S.R.0.9(E) in Gazette of India
dated 5™ May, 2017.

(ii) The Air Force Pay Rules, 2017 published in Notification No. S.R.0.10(E) in Gazette of
India dated 5" May, 2017.

(iii)  The Navy Pay Regulations, 2017 published in Notification No. S.R.O.11(E) in Gazette of
India dated 5th May, 2017.
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(iv)  The Army Officers Pay Rules, 2017 published in Notification No. S.R.0.12(E) in Gazette
of India dated 5™ May, 2017.

(v) The Air Force Officers Pay Rules, 2017 published in Notification No. S.R.O.13(E) in
Gazette of India dated 5t May, 2017.

(vi) The Navy Officers Pay Rules, 2017 published in Notification No. S.R.0.14(E) in Gazette of
India dated 5" May, 2017.

(vii) The Non-Combatants (Enrolled) of Air Force Rules, 2017 published in Notification No.
S.R.0.16(E) in Gazette of India dated 30 June, 2017.

(viii)  The Navy Officers Pay (Amendment) Regulations, 2017 published in Notification No.
S.R.0.19(E) in Gazette of India dated 6™ July, 2017.

(ix)  The Military Nursing Service Pay Rules, 2017 published in Notification No. S.R.0.21(E) in
Gazette of India dated 14" July, 2017.

(x) The Army Pay (Amendment) Rules, 2017 published in Notification No. S.R.0.22(E) in
Gazette of India dated 14t July, 2017.

(xi)  The Air Force Pay (Amendment) Rules, 2017 published in Notification No. S.R.0.23(E) in
Gazette of India dated 14t July, 2017.

(Xii) The Navy Pay (Amendment) Regulations, 2017 published in Notification No. S.R.0.24(E)
in Gazette of India dated 14th July, 2017.

[Placed in Library, See No. LT 7824/16/17]
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